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The selection of winners shall be conducted through a 
system-generated automated randomization process 
to ensure fairness and transparency. All participants 
securing the highest score and submitting their 
responses within the prescribed time limit shall be 
included in a centralized pool of eligible entries. 
Winners shall be selected solely through the 
automated randomization process.



When can a bank �ile an application for initiation of 
corporate insolvency resolution process against a 
corporate debtor?



Which of the following persons is prohibited to 
submit a resolution plan in a corporate insolvency 
resolution process?
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